MINUTES OF THE MEETING NO. 02 (2026-27) OF EXIM FACILITATION

EFC)H T03:
BHAWAN, NEW DELHI

Meeting No. 02 (2026-27) of EXIM Facilitation Committee (EFC) held in
hybrid mode under the Chairmanship of Shri Abhinav Gupta, Additional DGFT at
03:30 PM on July 09, 2026, Vaniya Bhawan, New Delhi to consider the
applications for export of ‘restricted’ items.

2. The following members attended the meeting: -
i. Shri Sanjay Kumar Chauhan, Assistant Inspector General of Forest, SU
Division, MOEFCC
ii. Shri Aditya Narayan, Director, MOEFCC (Ozone Cell)
ii. Dr. Rahul Rohankar, Livestock Officer, D/o AHD
iv. Shri Dinesh Walde, Chief Mineral Economist, IBM, Ministry of Mines
v. Shri Davinder Kumar, Under Secretary, MoP&NG
vi. Shri Sharad Kumar Verma, Section officer, Department of Chemicals &
Petrochemicals (DC&PC)

In attendance:
ix. Shri Abhinav Gupta, Additional DGFT, Chairman
x. Shri Hrushikesh Reddy, Joint DGFT

3. In EFC-02/2026-27, a total of 149 cases were considered by the EFC, out
of which 49 cases were approved, 27 cases are under deficiency, 13 cases were
rejected and remaining 60 cases have been deferred due to want of
comments/NOC from the concerned administrative Ministry/Department or
information from the applicants. The decision of the Committee is indicated in the
tabulated statement given below:
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4 |EEDS PRI27 30 EEDS IS The firm has submitte
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7 [PURNIMA [0568AM|230230 [WHEAT 2000 M|5,20,000. |01-06- nglades lDeIerred
6 |[ENTERPRI[27 00 BRAN [TS 00 h Due to want of comm
SE ents from D/o AHD.
7 [MIS.ALT T[0582AM|230230[WHEAT mmPangmdas Approved
7|RADERS (27 00 BRAN [TS .00 h On the basis of NOC/
GComments received 1r
om DoAHD vide OM dj
ated 30.06.2026 with
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of pellets
- Paddy
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7 [ORIENT E[0633AM|230230 [WHEAT [5000 M|14,93,925 |09-06-2026 |Banglades |Approved
9[XPORTS P|27 00 BRAN |[TS .00 h On the basis of NOC/
VTLTD Comments received fr
om DoAHD vide OM d
ated 30.06.2026 with
1000 MT Wheat Bran
to Bangladesh
5 |DS ENTER|0b43AM|230230 [WHEAT  [5000 M|14,25,000(11-06- nglades |Approved
0 |PRISE 27 00 BRAN TS .00 h On the basis of NOC/
Comments received fr
om DoAHD vide OM d
ated 30.06.2026 with
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B[M/S B. E. [0662AM[230230] mﬁwfﬂﬁ]mnglades Approved
2 |EXPORTS (27 00 BRAN |[TS .00 h On the basis of NOC/
Comments received fr
om DoAHD vide OM d
ated 30.06.2026 with
1000 MT Wheat Bran
|to Bangladesh
B [SUBHADR [0664AM[230230 [WHEAT 3000 M[8;70,000. [15-06-2026 |Banglades [Approved
3|A COMME|27 00 BRAN [TS 00 h On the basis of NOC/
RCIAL PRI Comments received fr
VATE LIMI om DoAHD vide OM d
TED ated 30.06.2026 with
1000 MT Wheat Bran
to Bangladesh
'B'JP'RRVATI—WUAM 230230 |WHEAT (5000 M[T13,75,000[16-06-2026 |Banglades |Approved
4|GLOBAL |27 00 IBRAN |TS .00 h On the basis of NOC/
Comments received fr|
om DoAHD vide OM d
ated 30.06.2026 with
1000 MT Wheat Bran
to Bangladesh
|

2



8|AB INDUS|0674AM|121300|Straw anj50 MTS|6,496.31 [17-06-2026 |Sri Lanka |Deferred
5|TRIES 27 00 d husks Due to want of comm
from cere ents from D/o AHD.
als (Such
as wheat,
rice, bare
ly, oats, r
ye, com/
maize etc
B [SOURAV 1 OGTQIMFMU 00, 006~ nglades |Approved
6 [NTERNATI[27 00 BRAN [TS 00 h On the basis of NOC/
ONAL Comments received fr
om DoAHD vide OM d
ated 30.06.2026 with
1000 MT Wheat Bran
to Bangladesh
8|CHAKRAB [0688AM[230230 [WHEAT | m\nsm— - Banglades [Approved
7 |ORTY ENT|27 00 BRAN TS 00 h On the basis of NOC/
ERPRISE Comments received fr
om DoAHD vide OM d
ated 30.06.2026 with
1000 MT Wheat Bran
to Bangladesh
8[MTE EXW’MFSMBO WHEAT [1000 M|3,00,000. [22-06-2026 rBanglades rred
8 |PRIVATE L|27 00 BRAN TS 00 h Due to want of comm
IMITED ents from D/o AHD,
8[SUJATA S|070TAM|Z230230 WHEIT_@WW,OO,UDO 24-06-2026 [Banglades red
9 |ALES & SE[27 00 BRAN |TS .00 h Due to want of comm
RVICES P ents from D/o AHD.
RIVATE LI
MITED
IGO  T[0703AM[230230|WHEAT [3000 M|8,85,000. [24-06-2026 [Banglades rred
(O |RADECOM|27 00 BRAN TS 00 In Due to want of comm
PRIVATE L, ents from D/o AHD.
IMITED
'g'iNUDB DAI0715AM[0T0221 un (Hlm.on.oz 26-06-2026 |Bhutan rred
1|RY SERVI27 10 os frontali Due to want of comm
CES s} Bulls tol ents from Do AHD.
Bhutan
'9'|ND'D'E_D'M un (B|5 NOS [6,077.02 |29-06-2026 |Bhutan rred
2|RY SERVI|27 10 os frontali Due to want of comm
CES s) Bulls toj ents from Dfo AHD.
Bhutan
§[FINE FLO[0743AM|230230 Wheat Br|4000 M|[12,00,000 [03-07-20 nglades [Deferred
3|UR MILLS |27 00 an TS .00 h Due to want of comm
|PVT. LTD. ents from D/o AHD.
Ministry of Environment Forest and Climate Change (SU Division)
9 [SRK ENTE[0844AM[330129[Sandalw |2 KGs |8,037.64 [23.12.2024 [UAE Deferred
4 |RPRISES |25 37 ood Qil All GCA Co|Due to want of comm
State: untries ents / NOC from M/o
Tamil EF&CC (SU Division)
Nadu
Wm 5 M[4,07,500. |08.02.2025 [Singapore |Approved ex-post fa
5 |AN IMPEX |25 18 NDERS |[Ts 00 cto
WOQD | On the basis of NOC/
N LOG F|State: Comments received fr
ORM OB|Tamil om MoEFCC (SU Divi
TAINED |Nadu sion) vide OM dated 1
FROM P 6.03.2026 with 36.5 M
ATTALA T of red sanders wood
ND (ARTI logs cbtained from Pat
FICIAL O taland (Artificial origin)
RIGIN)F to Singapore.

S 2



9[SH nmLBTEUTDUD.—MZ'LSmgapore pproved ex-post 13|
6 |AYAGRAJ ders (Pterw 00 cto
ENTERPRI ocar pus [State: On the basis of NOC/|
SES Sautatinu [Tamil Comments received fr
|s - RED |Nadu om MoEFCC (SU Divi
SANDEFII sion) vide OM dated 1
S WOOD 6.03.2026 with 80 MT
LOGS O of red sanders wood |
BTAINED ogs obtained from
FROM P Pattaland (Artificial ori
ATTALA gin) to Singapore.
ND/ ARTI
FICIAL O
RIGIN FR
OM TAMI
LNADU S
TATE
9[Red San|7b MTs [8,25,000. [24.08.2025 |Singapore |Approved ex-post 1a|
7 |AYAGRAJ |26 18 ders (Pter 00 lcto
ENTERPRI ocar pus [State: On the basis of NOC/
SES Sautatinu [Tamil Comments received fr
s0 -RED |Nadu om MoEFCC (SU Divi
SANDER |sion) vide OM dated 1
S WOOD 6.03.2026 with 75 MT
LOGS O of red sanders wood |
BTAINED]| ogs obtained from|
FROM P [Pattaland (Artificial ori
ATTALA gin) to Singapore.
ND/ARTI
FICIAL O
RIGIN FR
OM TAMI
LNADU S
TATE
9 [AURASHI [0753AM[330123[Tuberose [1000 K|11,45,475 rance, Ja|Approved
8 |NE ESSEN|26 37 concentr |GA 37 pan, NetherlOn the basis of NOC/
TIALS PRI ate; Nutm lands, SpailComments received fr
VATE LIMI eg oil; Pa|State: n, United Alom MoEFCC (SU Divi
TED Imarosa |[Telang rab Emiratejsion) vide OM dated 0
oil; Patchlana s, United Kil8.07.2026 with 1000 K|
ouli oil; P ngdom GS of Sandalwood Oil}
epper oil; {Santalum Album).
Petitgrain
oil; Sand
alwood oi
I; Rose oil
=== Sand
alwood oi
| - Santal
um Albu
m
HUGWlHed San|77 MTs [8,47,000. [23.09.2025 [Singapore |Approved ex-post fa
18 ders (Pter] 00 cto
ocar pus [State: On the basis of NOC/
Sautatinu [Tamil Comments received fr
s) [Nadu om MoEFCC (SU Divi
r sion) vide OM dated 1
6.03.2026 with 77 MT
of red sanders wood |
ogs obtained from

=



K IMPEX

OD—‘i

1 |NAI

#mmm
0 [CLE CHEN[27 18

0
2 [NAI

Pattaland (Artificial ori
78-03-2026 [China Imﬁ gapore '

In accordance with th

ocar pus e decision of the EFC
Sautatinu |[State: Committee, the case ¢
s) - Red |Tamil annot be considered d
Sanders [Nadu uring FY 2025-26; acc
Logs abt ordingly, it is treated a
ained fro s rejected.
m Patta | [
ands

F’me China rred
NDERS [MTS |00 Due to want of comm
WOoQOD | ents / NOC from M/o
N LOG F|State: EF&CC (SU Division)
ORM OB|Andhra
TAINED ‘Prades
FROM Alh
RTIFICIA
LLY PRO
PAGATE
D SOUR
CE FRO
M PATTA

rred

LAND
CY|0126AM[42 : -490.00 [21-04-2026 |China
CLE CHEN|27 18 NDERS |MTS

WOQOD |
N LOG F|State:
ORM OB|Andhra
TAINED |Prades
FROM Alh
RTIFICIA
LLY PRO
PAGATE
D SOUR
CE FRO
M PATTA
LAND

Due to want of comm
ents / NOC from M/o
EF&CC (SU Division)

21-04-2026 |China ‘J'De‘lerred

0 |CLE CHEN|27
3 NAI

T [LONG CY012ml440d53

18

|LAND

NDERS

WOOD |
N LOG F|State:
ORM OB|Andhra|
TAINED 'Prades

'MTS 00

FROM Alh
RTIFICIA
LLY PRO
PAGATE
D SOUR
CE FRO
M PATTA]

RED SA[27.744 |2,71,440.

Due to want of comm
ents / NOC from M/o
!EF&CG (SU Division)




T [RONDETTT[0477AM|[440399|Fed San|3d MTS|[454.78  [16-05-2026 |Republic jected
0 IMPORT Aj27 18 ders (Pt Ot Korea |The application has b
4 IND EXPO ocar pus [State: een withdrawn by the|
RT INDIA Sautatinu |Andhra| firm vide email dated
PRIVATE L 5) Prades 04.07.2026.
IMITED h
T [ASHOK IN[0492AM|[440399[Red San|10.21 |[1,16,350. |19-05-2026 [China ferred
0 [TERNATIO|27 18 ders (PterfMTS |00 Due to want of comm
5 |NAL ocar pus ents / NOC from M/o
Sautatinu |State: EF&CC (SU Division)
s) Tamil
Nadu
T [RONDETTT|0647AM|[440380[Red San|1.531  [63,749.05|11-06-2026 (Republic  |Approved
0 [MPCRT Al27 18 ders (PterfMTS Of Korea |On the basis of NOC/
6 ND EXPO ocar pus Comments received fr|
RT INDIA Sautatinu |State: om MoEFCC (SU Divi
PRIVATE L| s) - Artific/Andhra sion) vide OM dated 0
IMITED ially prop|Prades 7.03.2026 with 1.531
agated R|h
edsander
s Logs
T [DIVYA EX|0672AM|440399|RED SAJ42 MT5[5,04,000. [17-06-2026 |Singapore
0 [PORTS (27 18 NDERS 00
7 WQOD l|State:
N LOG FjAndhra| EF&CC (SU Division)
ORM OB|Prades
TAINED |h
FROM A
RTIFICIA
IL
ORIGIN (
PATTAL
AND) FR

=



@ o

PORTS PR
IVATE
|LIMITED

DESH
TVB.'H'HED SI07TEAMIZE n

ANDAL EX|[27 18

OM THE
|STATE O
F ANDH
RA PRA

ocar pus

s)

Sautatinu [State:

Andhra|
Prades
h

25.136 |1,45,783.
ders (PterfMTS |00

China

lbeferred

Due to want of comm
ents / NOC from M/o
rEF&CC (SU Division)

0 |DIA PRIVA
'TE LIMITE
D

WMWM1O
1[EMICAL N2z foo  |A (mixtur

ural
uorinate

ves of ac

ocarbons
:- - Fluore
methane

(HFC-41)
, 1,2-diflu
oroethan

e (HFC-1
52) and 1
J1-difluor

oethane (
HFC152a
Yo 4,412
-Tetrafluo
roethane

(HFC-13

4a) and 1
1,2,2-tetr
afluoroet

hane (HF
C-134) -
1,1,1,2,3,
3,3-Hept

afluoropr

opane (H
FC227ea
), 1,1,1.2,
2,3-hexaf
lucroprop
ane (HFC
236¢ch), 1
1,1,233
-hexafluo
ropropan
le (HFC23
6ea) and
1 !1 11 l3!3I
3-hexafiu
oropropa
ne (HFC-
236fa)

e of 50%
Difluorom
ethane (
R-32} an
d 50% Pe
ntafluoro

SUOULY
KGS |00

23,071,280

Ministry of Environment Forest and Clim

[LIMITED 26 00

0

9 290345|d derivati
00
290346 |yclic hydr
00

ange (Ozone Cell)

ate C

dom

gium,

Thailand

nited King

In accordance with H
BP Chapter 2, para 2.
05(b), the application
has been rejected due
the firm's lack of re
sponsiveness despite
several reminders ove
r a period exceeding 9
0 days, and the applic
ation remains under d
eficiency as of date.

roved

etherlands, |On the basis of NOC/

Comments received fri
om MoEFCC (Ozone
Cell) vide OM dated 1
1.06.2026 with 300 M
T of R-410A i.e. blend
of Difluoromethane (H

%




ethane ( |FC-32) and Pentafluor
R-125) oethane (HFC-125).
T@PTA 0138AM[290342|DIFLUQ [515 MT|47,00,000 [24-04-20 ahrain, E[Deferred
1 |OXYGEN |27 00 ROMETHIS .00 gypt, Iraqg, |Due to want of additio
1 |[PRIVATE L 382761 |ANE HF Kuwait, Oml|nal information/ docu
IMITED 00 C-32-R an, Qatar, |ments from the firm.
382763 |EFRIGE Saudi Arabi
00 RANT R4 a, Turkey,
382764 |04A - R4 United Ara
00 10A - R4 b Emirates,
07C United King
dom
T [ANUPAM  [0550AM|230378 [Halogena|1400 K|16,226.00 [29-05-2026 [China [Deferred
1 |RASAYAN |27 00 ted deriviGS Due to want of comm|
2 |INDIA LiMI atives of ents / NOC from M/o
TED acyclic hy EF&CC (Ozone Cell)
drocarbo
ns contai
ning two
or more d
ifferent h|
lalogens
=== Other
TINAVIN_ FC 32,50,000 [03-06-2026 |Bahrain, Br|Approved
1 |UORINE | .00 azil, Egypt, |On the basis of NOC/
3 INTERNATI Ghana, Ira|Comments received fr
ONAL LIMI ves of ac g, Jordan, lom MoEFCC (Qzone
TED yclic hydr Kuwait, Mal|Cell) vide OM dated 2
ocarbons uritania, 0|2.06.2026 with 500 M
2w T15T man, Qatar|TS of 1,1,1,2-Tetrafluo
2-Tetraflu , Republic [roethane i.e. HFC-134
oroethan Of Korea, |a
le (HFC-1 Saudi Arabi
34a) and a, Singapor|
1,1,2,2-te e, United A
trafluoroe rab Emirate|
thane (H s, VIETNA
FC-134) M
i NAVN‘FEMM*WLFFTTLU, 2.3.15000 K|1,10,000. [19-06-2026 [Tawan  |Approved
1 [UORINE |27 00 3,3-Hept |Gs 00 On the basis of NOGC/
4 INTERNATI afluoropr Comments received fr|
ONAL LIMI opane (H om MoEFCC (Ozone
TED FC227ea Cell) vide OM dated 0
) 6.07.2026 with 5000 K
GS of HFC-227ea i.e.
1,1,1,2,3,3,3 - Heptal
uoropropan
T|NAVIN FL[0745AM|280342 Tated|150 KG[450.48  |03-07-2026 [United Stat|Deferred
1 IUOHINE 27 00 fiuorinate [S es Of Amer|Due to want of comm
5 INTERNATI d derivati lica Ients / NOC from M/o
ONAL LIMI ves of ac EF&CC (Ozone Cell)
TED l yclic hydr




ocarbons
:= - Difluor
1 INAVIN FL[0747AM 14,00,000 [04-07-2026 [ Taiwan rred
1 |[UORINE 1j27 00 Due to want of comm
6 INTERNAT! ents / NOC from M/o
ONAL LIMI ves of ac EF&CC (Ozone Cell)
TED yclic hydr
ocarbons
- - Fluoro
methane
(HFC-41)
, 1,2-diflu
oroethan
le (HFC-1
52) and 1
,1-difluor
oethane (
HFC152a
)
T|RRIS AER[0749AM|250375 [Bromot B 15 K@m_m"{aanglades Deferred
1 |O SERVIC|27 20 uorometh |GS h Due to want of comm
7 |ES PRIVA ane (Halo ents / NOC from M/o
TE LIMITE n-1301) EF&CC (Ozone Cell)
D
Department of Chemicals & Petrochemicals (DC&PC)
T|DELCTA 1MWMWBuxy| B[T00000[3,34,827. J02.01.2026 [United King|Deterred
1 [FINOCHE |26 90 romide [KGS [42 dom Due to want of comm
8 |[M PRIVAT ents / NOC from Depal|
E LIMITED rtment of Chemicals &
Petrochemicals (DC&
PC)
1 |ADVATT INT1T32AM|230379[Other - HITO0000[1,03,575. [23-01-2026 |Fepublic [Deferred
1 [DUSTRIES|26 9  |exachlorolKGs |41 Of Korea |Due 1o want of comm
9 |LLP ethane ents / NOC from Depa|
rtment of Chemicals &
Petrochemicals (DC&
PC)
1 YODA[1299AM -02- 1China m
2 LY INTERP|28 Due to want of comm
0 |[HARM LLP ents / NOC from Depa
riment of Chemicals &
Petrochemicals (DC&
ARANCE PC)
: CLEAR
COLORL
ESS LIQ
uD, PU|
RITY: NL
T 99.5%,
BENZEN
IE CONT]
ENT: NM
T 0.50%,
WATER
0.10% M
AX
1 [XENON C[1344AM|230393[Clear Col|100000(2,78.000. [13-02-20 China Deferred
2 [HEM LLP |26 90 orless LiglKGs |00 Due to want of comm
1 uid, Moi ents / NOG from Dep
ure % N artment of Chemicals
MT 0.05 & Petrochemicals (DC
%Benzen &PC)
e Content
N



NMT 0.1
0% Purity
by GCNL]
T 99.50%
TIXENON  ClT346AM|[290399 Clear Col|30000018,70,000. [13-02-2025 |China fred
2 |[HEM LLP 26 90 oriess LigKGs |00 Due to want of comm
2 uid, Moist ents / NOC from Dep|
ure % N artment of Chemicals
MT 0.05 & Petrochemicals (DC
%BenzenL &PGC)
e Content
NMT 0.1
0% Purity
by GCNL|
T 99.50%
T[XENON C| m]mu—ca]&ear 0000 |17,40,00073-02-2026 [China ferred
2 [HEM LLP (26 90 orless LiglKGs [.00 Due to want of comm
3 uid, Moist ents / NOC from Dep
ure % N artment of Chemicals
IMT 0.05 & Petrochemicals (DC
%Benzen &PC)
Ie Content
NMT 0.1
0% Purity
by GCNL|
T 99.50%
T|XENON C|[1349AM[230399[Clear Col[400000[11,12,000(13-02-2026 |China |Deferred
2 [HEM LLP |26 90 orless LiglKGs  [.00 Due to want of comm
4 uid, Moiﬁtl ents / NOC from Dep
ure % N |lartment of Chemicals
MT 0.05 & Petrochemicals (DC
%Benzen &PC)
e Content|
NMT 0.1
0% Purity
by GCNL|
T 99.50%
T [KRISHNA [1353AM|200369[59.5% mi|20 M1s(3.17 16-02-2026 [China eferred
2 [SOLVECH (26 00 n N Prop Due to want of comm
5 [EM LIMITE y! bromid ents / NOC from Dep
D eBromina ariment of Chemicals
ted or iod & Petrochemicals (DC
inated de| &PC)
rivatives
of acyclic
hydrocar
bons:- -
Other -
Brominat [19.5 M[3.17 16-02-2026 |Japan [Deferred
2 |SOLVECH |26 00 ed or iodi|Ts Due to want of comm
6 |EM LIMITE l:lated der ents / NOC from Dep
D ivatives o artment of Chemicals
acyclic h & Petrochemicals (DC
ydrocarb &PC)
ons:- - Ot
her - 99.5
% min N
propyl br
omide
TIXENON C[T364AM[230390 [Product 400000 [11,60,000 |18-02-2026 [China
2 [HEMLLP |26 90 Name: Brl[KGs |00
7 omo Ben|
zene , Sp
ecificatio & Petrochemicals (DC
n:C lear &PC)
Colorless

g



2
g

T [DYNARX T

‘LIM!TED

XENON C|
HEM LLP

[1365AM]
26

90

R
roduct

WLiquid, M
oisture %1
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% Purit
y by GCN
LT 99.50

100000
Name: Brl[KGS
omo Ben
zene , SpH
ecificatio

n:C lear
Colorless
NLiquid, M
oisture %
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% Purit
y by GCN
LT 99.50
Yo

2,90,000.
00

ECHNOLO
GY (INDIA)

1709AM]
28

290
00

rominat |300 KG
ed or iodi
nated der
ivatives o
acyclic h
ydrocarb
ons:- - Ot
her - DI
DOMETH
ANE CA

S

w

18-02-2026 [China ___|Deferred

Due to want of comm
ents / NOC from Dep
artment of Chemicals
& Petrochemicals (DC
&PC)

09-03-2026 [Germany

rred
Due to want of comm
ents / NOC from Dep
artment of Chemicals
& Petrochemicals (DC
&PC)

ANANTA F
INE CHEM

26 00

g|Brominat [120000
ed or iodilKGS
nated der
ivatives o
f acyclic hi
ydrocarb
ons:- - Ot
her - N-P
ROPYL B1
ROMIDE
Specificat
ion- Color
less Liquil
d Specific
Gravity - (
252C) - 1
.34-1.36
Water By
KF - NMT
0.5% Boll|
ing Point-
70-727C
Purity By
GC- 99.0
% Min

4.29,600. |
00

T303-2025

China

rred
Due to want of comm
ents / NOC from Dep|
artment of Chemicals
& Petrochemicals (DC
&PC)

i

=y

ANUPAM
RASAYAN
INDIA LIMI

wdzAthg

26

90

Other - F-[10 KGS
2 4-Dimet

hyl-3-Hep

3,970.00 [16-03-2026

Japan

erred
Due to want of comm
ents / NOC from Dep




TED

ANANTA F
INE CHEM

N G -y

2045AM
26

T [YOGTINTE
3 |RMEDIAT
3 |[ES PRIVA
TE LIMITE
D

DHRUV R
EMEDIES
PRIVATE L
IMITED

G -4

2122AM
26

rominat [120000
ed or iodilKGs

t liquid, n
o visible i
mpurities
2-Bromo
butane {
%): <0.2
n-Butanol
(%): <01
5 Acidity
(%): <0.0
01 Water
content (
%): <0.05
Color (AP

ives of ar
omatic hy
drocarbo
ns.

2,300.00

18-03-2026

China

artment of Chemicals
& Petrochemicals (DC
ed

Due to want of comm
ents / NOC from Dep
artment of Chemicals
& Petrochemicals (DC
&PC)

ore

& Petrochemicals (DC
&PC)

Bromobe
nzene —c
lear colorl
ess liquid
; moisture|
<0.05%,
benzene
<0.10%,
purity 299
.50% (GC
).

200000
KGS

8,1/,498.
89

06-04-2026

China

Due to want of comm
ents / NOC from Dep
artment of Chemicals
& Petrochemicals (DC
&PC)

ANANTA F
INE CHEM

7 L3~

0077A
27

Brominat [120000
ed or iodil0 KGS

nated der
ivatives o
f acyclic h
ydrocarb

ons:- - Ot
her - N-B

49,50,000
.00

11-04-2026

China

& Petrochemicals (DC
&PC)




UTYL BR
T [TNFINTOM | YL[TRGS |439.00 |24-04- Germany red
3 [PHARMAC |27 90 IODIDE Due to want of comm
6 |HEM LIMIT CASE 74 ents / NOC from Dep
ED -88-4 artment of Chemicals
& Petrochemicals (DC
&PC)
1 |DHRUV R 01@1“12@'99 Bromo B[120000 [49,20,000(02-05-2026 China Deterred
3 |EMEDIES |27 90 enzene , |0 KGS .00 Due to want of comm
7 |PRIVATE L Specificat ents / NOC from Dep
IMITED ion:C lear] artment of Chemicals
Colorless & Petrochemicals (DC
Liquid, M &PC)
oisture %
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% Purit|
y by GCN
LT 99.50
Yo
UTB'QIMJ"JSU&% Bromo B[100000 [43,00,000[02-05- ina eferred
3 [EMEDIES |27 90 enzene , [0 KGS |.00 Due to want of comm
8 [PRIVATE L Specificat ents / NOC from Dep
LIMITED ion:C lear artment of Chemicals
Colorless & Petrochemicals (DC
Liquid, M1 &PC)
oisture %
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% PuritL
y by GCN
120000 13,20,000.
3 |EMEDIES 00
9 |IPRIVATE L
hMITED
T |[DHRUV R 980000 [39,49,400 oz-mhnna Deferred
4 |EMEDIES |27 enzene , [KGS |00 Due 1o want of comm
0 |PRIVATE L Specificat ents / NOC from Dep|
IMITED ion:C lear| artment of Chemicals
Colorless & Petrochemicals (DC
Liquid, M &PC)
oisture %
NMT 0.0
5%Benze
ne Conte1
nt NMT 0.
10% Purit
1 |[DHRUV R[01 China red
4 |EMEDIES |27 Due to want of comm
1 [PRIVATE L] ents / NOC from Dep

=




IMITED ion:C lear |artment of Chemicals
Coloriess & Petrochemicals (DC
Liquid, M1 &PC)
oisture %
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% Purit
y by GCN‘
LT 99.50
%
T [DHRUV R|0361AM| romo B|110000 |44,55,000 [09-05-2026 WChina Deferred
4 |EMEDIES |27 a0 enzene , |0 KGS |.00 Due to want of comm
2 |PRIVATE L Specificat ents / NOC from Dep|
IMITED ion:C lear artment of Chemicals
Colorless & Petrochemicals (DC
Liquid, M &PC)
oisture %
NMT 0.0
5%Benze
n e Conte
nt NMT 0.
10% Purit
y by GCN
LT 99.50
Y
Ministry of Petroleum and Natural Gas (MoPNG)
[220720]EthyT alcod0000 |2,46,00,0 [29-04-2026 [Korea (De rred
4 |UDATT sSU|27 00 hol and offKLR  |00.00 mocratic P|Due to want of Comm
3 |GARS LIMI her spirits eople's Relents/ NoC are awaited
TED , Oenatur public Of), [from MoP&NG.
ed, of an Philippines
vy strengt
h - Desat
urated Et
hyl Alcoh
ol of Min
99.6% &
confirmin
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Note:

|. Deferred Cases: Cases marked as Deferred indicate that a final decision is
pending due to non-receipt of comments or No Objection Certificates (NOCs)
from the concerned technical authorities, pending submission of additional
information or clarification by the applicant, or requirement of verification of
specific documentary evidence. These cases remain under consideration and
shall be re-tabled once the requisite inputs are received.

Il. Approved Cases: Cases marked as Approved denote that the Export
Facilitation Committee (EFC) has accorded its approval, and export
authorisations have been or will be issued by DGFT accordingly.

lll. Approved Post-facto: Cases indicated as Approved Post-facto refer to those



VI.

in which export authorisation was issued by DGFT with the prior approval of
the Chairman, EFC under Para 2.48(c) of the Handbook of Procedures
(HBP), 2023. This is in line with Para 2.51 of the HBP, which empowers the
Chairman, EFC to grant authorisation in cases where subsequent receipt of
recommendations/NOCs from concerned technical agencies reveals no
material divergence of views. Such cases are formally placed before the EFC
in its next meeting for post-facto ratification.

Dropped Cases: Cases shown as Dropped are those where the applicant
firm has remained non-responsive to repeated queries from DGFT and/or the
concerned Administrative Ministry/Department and has failed to furnish
requisite documentation or clarification within the stipulated period. These
cases are removed from the active EFC agenda. However, upon receipt of
complete information/documents, such cases may be reopened with a fresh
application date.

Rejected Cases: Cases marked as Rejected denote that the EFC, in
consultation with the relevant Administrative Ministry/Department, has
decided to deny authorisation. Grounds for rejection may include lack of
support from the technical agency, failure to furnish mandatory documents, or
non-compliance with procedural timelines (including responses to deficiency
letters). No further communication shall be issued in such cases; however,
the applicant may request a review of the EFC’s decision by approaching
DGFT.

Closed Cases: Cases listed as Closed indicate that, upon consultation with
the concerned Administrative Ministry/Department, it has been concluded that
the proposed export item does not fall under the category requiring a
Restricted Export Authorisation. Accordingly, no further processing is
necessary.
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